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giving a sort of orientation course by which
they could be absorbed in the refinery it-
self ?

SHRI ASOKA MEHTA : I find it diffi-

cult to understand. The construction peo-
ple do comstruction work. There may be

periods when no construction is going on.
Normally, therc are all kinds of construc-
tion work going on. They are qualified
construction engineers with experience and
in the construction of refineries, their ex-
perience will be useful. Certainly, they
will be absorbed wherever construction
work is carried on., I cannot use cons-
truction engineers for the purpose of pro-
duction, that is, for producing refinery pro-
ducts. That is a different job. Different
Kinds of skill are needed there. There-
fore, we are making every effort to see

that these gentlemen are absorbed in
other construction activities that are being
carried on. I am sure, if they are absor-
bed, somebody clse will be left ont. We
are equally conoerned with the employ-
ment of all our young engineers, not
merely for ‘A’, ‘B’ or ‘C.
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SHRI RAGHU RAMAIAH : When an
engineer is appointed for construction work,
he is made to understand and told that
he is only for conmstruction work. There
is no doubt about it
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WRITTEN ANSWERS TO QUESTIONS

NATIONAL POLICY ON BANKING

*516. SHRI D. C. SHARMA :
SHRI BIBHUTI MISRA :
SHRI BHOGENDRA JHA :
SHRI R. K. AMIN :

SHRI SHARDA NAND :
SHRI SHRI CHAND GOEL :
SHRI AMRIT NAHATA :
SHRI N. S. SHARMA :

Will the Minister of FINANCE be
pleased to state :

(a) whether Government have framed
any national policy on banking; and

(b) if so, the details thereof ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI): (a) and (b). It is
proposed to bring about social control over
banks through legislation and administra-
tive action. The proposals include the
setting up of a National Credit Council for
the better alignment of credit policies with
developmental needs and certain measures
for further tightening of the supervision
over banks in certain respects. The de-
tailed proposals will be placed before
Parliament soon.

DericITr  FINANCING

*517. SHRI NITIRAJ SINGH CHAU-
DHARY :
SHRI S. C. SAMANTA :
SHR] D. C. SHARMA :
Will the Minister of FINANCE be
pleased to state :

(a) whether the total State budgets defi-
cit for 1966-67 was about Rs. 120 crores
in spite of Central assistance of Rs. 256
crores; if so, the reasons therefor;

(bj whether this deficit is likely to in-
crease in future and if so, by how much;

(c) whether it is a fact that as a con-
sequence of this recurring annual deficit
in the State budgets and its anticipated rise
in future, the States will not be able to
repay their debt-instalments to the Centre
and this in result will affect national eco-
nomy; and

(d) if so, the steps Government propose
to take in the matter ?





